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(g) If so, what are those aspects, if not, 
whether a copy of the report will be laid on , 
the Table? 

THE MINISTER OF STATE OF THE 
MI ISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
{SHRIMATI SHEILA KAUL) : (a) Yes 
Sir. 

(b) A statement is laid on the Table of 
the House. [Placed in Library: ee No. L.T. 
~664/83J. 

(c) and (d) According to IIT Delhi, 
two A sistan t Accountants were appointed 
on temporary basis as an ad·hoc arrange-
ment on temporary basis as an ad-hoc 
arrangement on 11.12 82 and 31.1.83, respec· 
tively, until suitable SC/ST candidates arc 
appointed. The In titute has readverti ed 
three po ts Ie 'erved for SC/ST candidates 

. on 30.12.82 and one candidate has been 
selected on 20.4. 3 and has been offered the 
position. 

(e) As per the liT Delhi roster record, 
during 19751 0 1981, out of a total of 30 
posit ions in group 1, class II, positions 
were earmarked for SC/ST candidate against 
which 3 posts reserved for SC/ST were 
carried over to 1982. 

(f) Yes, Sir. 

(g) A statement is laid. on the Table of 
the Hou e. [Placed in Library. See No. L.T. 
6664/83J. 
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Public Schools 

10322. SKRI RAM VILAS PAS WAN : 
Will the Minister of . EDUCATION AND 
CULTURE be plea ed to state : 

(a) whether there is any proposal with 
the Government to scrap the publio schools 
and form a unif9rm education $yllabus and 
a nationalisation of education ; and 




